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JUSilCE J SREENIVAS RAO
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tNcOME TAX TRIBUNALAPPEALNo:34 OF 2022

1961
lncome Tax Tribunal Appeal Under Section 260 A of the lncome Tax A

Hyde

against the order dated 23-04-2021 passed in I T.A.No..t89/Hyd/2017 for
ct

Assessment year 2012_13 on the file of the lncome Tax Appellate Tribu nalrabad Benches _ A, H
of the Assistant

yderabad prefened a
Commtssioner of lncome

inst the Order d ated 14_03_2

Tax
016

passed on the file ga

PAN.No.AAACHB42IK 
C tcle 2(2), Hyderabad prefered against the Order dated30-01-2016 passed on the file of the Deputy Commissioner of .lncome_ Tax,PAN.No.AAACHs4 21K, ci rcle 2(2), Hyderabad

Between:

Pr. Commissioner of lncome Tax _ 2, Hyderabad

AND ...Appellant

M/s. HBL power
500032. PAN No

...Respondent

counser for the Apperant : Ms. J. sunitha representing sri p. Murari Krishna
Counsel for the Respondent : Sri Dundu Manmohan

The Court delivered the following: Judgment
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Standing Counsel for
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Ms. .1. Sunitha' learned Junior

Department rePresenting

Krishna, lerrrned counsel for the appeliant'

Mr. Dundu Manmohan' learned counsel for the

re spondent'

2. Learned counsel for the appellant seeks leirve of the

CourttouvithdrawtheappealinthelightofthtlCircular

No.O9 I 2024 , dated 17 'O9 '2024 '

J Acc rrdingly, the appeal is dismissed as witkLdrawn'

Miscellaneous applications pending, if 'lny ' shall

stand clo sed However, there shal1 be no order as to costs

sd/- K. SRINIVASA RAO
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The rncom€ Tax Appellate Tribunal, Hyderabad Benclgs - l\' Hyderabad

rhe Assisrant commissioner o f mrx:rme Tax, Ctcle 2(2), Hydefabad.
The Depury Commissioner of lncome_Tax, Circle 2(2), Hyderabad.
9n" 99 to Sri p trrlurali Krishna. Advocate IOpUCi' 'one CC to s ri Dundu rr,rrnmorran, eavllit fbEi,tfTwo CD Cop,ies
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HIGH COURT

DATED:05t1112024

JUDGMENT

lTTA.No.34 of 2$22
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DISMISSING THE APPEAL AS WITHDRAWN

WITHOUT COSTS
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